
 09/07/2022,  14:55  about:blank

 Seventeenth  Loksabha

 >

 Title:  Laid  an  explanatory  statement  showing  reasons  for  immediate

 legislation  by  promulgation  of  the  Narcotic  Drugs  and  Psychotropic
 Substances  (Amendment)  Ordinance,  2021  (No.  8  of  2021).

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  FINANCE

 (DR.  BHAGWAT  KARAD):  Sir,  on  behalf  of  my  senior  colleague,

 Shrimati  Nirmala  Sitharaman  ji,  I  beg  to  lay  on  the  Table  an  explanatory

 Statement  (Hindi  and  English  versions)  showing  reasons  for  immediate

 legislation  by  promulgation  of  the  Narcotic  Drugs  and  Psychotropic

 Substances  (Amendment)  Ordinance,  2021  (No.8  of  2021).

 माननीय  अध्यक्ष  :  अब  शून्य काल  |

 ..  (व्यवधान)

 माननीय  अध्यक्ष  :  मैं  बोल  रहा  हैँ  न, आपको मौका  दूंगा  ।

 ..  (व्यवधान)

 माननीय  अध्यक्ष  :  श्री  तोखेहो  येपथोमी,  नागालैंड  ।
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